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FINANCIAL EXPRESS 

FORM B 
PUBL IÇC ANNOUNCEMENT 

(Regulation 12 of the Insovency and Bankruptcy Board of India 
(Liquidation Process Regulations, 2016) 

FOR THE ATTENTION OF THE STAKEHOLDERS 
OF KAUSHIK GLOBAL LOGISTICS LIMITED 

PARTICULARS 

1. Name of corporate debtor 

2. Date of incorporaton of corporate debtor 
3.Authority under which corporate debtor as 

incorporated /Registered 
4. Corporate ldentty No. / Limted Liability 

|ldentification No. of corporate debtor 
5. Address of the regstered office and principal 

ofioe (ia any) of corporate debtor 

6. Date of dosure of tnsolvency Resolution 
Process 

7. JLiquidation oommencement date of corporate |21.11.2023 
debtor 

means. 

KAUSHIK GLOBAL LOGISTICS 
LIMITED 
01.07.2004 
|RoC-Kolkata 

10.Address and e-mai to be used for 
|orrespondente with the liquidator 

JU63090WB2004PLC099002 

8. Name and registratton number of the CA. Swarup Ghosh 

DETAILS 

Diamond Chabers. 4, Chowringhee 
Lane Biock l & M. 2nd Fioor, Kolkata, 

West Bengal -700016, India 
|20.11.2023 

insolvency professional acing as liqurdator 1BBIIPA 0031P-N00438-CO1/2017 

9. Address and e-mai! of the liquidator, asAddress: 
registered with the Board 

2018/11661 

Maya Kunja, 53C14. D. Suresh 
Chandra Baneree Road, Beiaghata, 
JKokata, West Bengal-700010 
|Email : swarupghosh 1 @yahoo.co.in 
Address: 

11 Last date for submission of cdaims 
Nobce is hereby given that the Naional Company Läw Tribunal, Kolkata Bench, has 
ordered the commencement of liquidation of the corporate debkot Kaushik Goba Logistics 
Limited on 21st November 2023 of iquidation under secton 33 of the Code. 

|1716, Rajdanga Main Road, Block -
EF4,Opposite Acropolis Malt, Kasta 
Kokata -700107. West Bengal 
Email : liqkgl@gm¡il com 
21 12.2023 

The stakehoders of Kaushik Global Logistics Linided are hereby caled upon to submit 
the ciams with proof on or belore 21st December 2023, to the liqUidator at the address 
mentioned against item No. 10. 

Date :24h Novemeber 2023 
Piace : Kolkata 

The fnancoal creditors shal submit their claims with proof by electronic means onty. 
All other crediors may submit the clains with the proof in person, by post ox by electronic 

Submission of false or misleading proof of clairns shall attract penaltes. 
in case a staikeholder does not submit its claims during the liquidation process, the caims 
submited by such a stakehaider during the corporate insolverncy resoluion process under 
the insolvency and Bankruptcy Board of inxia tinsolvency Resoktion Process for Corporate 
Persons) Regulations. 2016, shaa be deemed to be submted under secion 38. 

CA. Swarup Ghosh 
Liquldatot of M/S Kaushik Global Logistics LImited 

IBBI Reg. No. -BBIHPA-9031P-NO0438-C01/2017-201B11661 
AFA No : AA3/1166102160524300905, 

AFA valid from 17/052023 to 16/05/2024 
Office Address: 1716, Rajdarga Main Road, Block-EF4. 

Opposite Acropolis Mal, Kasba, Koikata -700107, West Bengal 

FRIDAY, NÔVEMBER 24, 2023 
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